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coming. I would like to know from the hon,
Minister whether it will be on this pattern.
Will the Minister be pleased fo tell us on what
basis this amount is calculated? If it is less,
what will the Government do on this issue? It
comes to only R. 18,000 per worker.
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SHRI T. R. BALU: Mr. Chairman, Sir,
because of the non-receipt of the
rehabilitation fund by- the workers, the
workers are suffering. So, what are the steps
taken by the Govern. ment to expedite the
disbursement of th rehabilitation fund?
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SHRI T. R. BALU. Mr. Chairman,
Sir, 1 want to know what the steps
are that the Government has taken
to expedite it.
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MR. CHAIRMAN; These are the di-
fficulties he is trying to remove.
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Review of India's Nuclear  Policy

*165. SHRI BEKAL UTSAHI: §
DR. SANJAYA SINH-.

Will the Minister of EXTERNAL
AFFAIRS be pleased to state;

* (a) whether it is a fact that the American
Senator Larry Pressler during his 11 day
official visit to South Asia also visited New
Delhi in the second week of January, 1992;

(b) whether during the visit Mr. Pressler
pointed to the danger of seven to nine
Islamic, "fundamen-

TThe question was actually asked on the.
floor, of the House fey Shri Bekal Utsahi,
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talist" nations, some of them posses
sing nuclear weapon capability, for.
ming a "federation" to become a
major-force in this region, which co. uld pose
a danger to India; and

(c) if so, whether in view of such a danger,
Government have reviewed its nuclear policy,
if so, what are the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AF. FAIRS
(SHRI EDUARDO FALE-IRO): (a) Yes, Sir.
He was; in New Delhi from 10.13, January,
1992.

(b) Yes, Sir, this view was expressed by
Mr. Pressler.

(¢) Government remains committed to the
development of nuclear power for peaceful
purposes. Government keeps a constant
watch on the ev6l. ving security environment
for India regionally and globally and will de-
fend its national interests under all
cirumstances.
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MR. CHAIRMAN; Do you know
that they have got these capacities?

F['l Transliteration in  Arabic script,
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SHRI EDUARDO FALEIRO; Sir, Pressler
proposed- an amendment and that is how
Pressler is famous. The Pressler Amendment
is precisely concerning Pakistan and really it
pre. vents the Government of the United
States from giving aid or military te. chnology
to Pakistan because it finds ... (Interruptions).
I read the operative portion for the
information of the Members. It says. "No
assistance shall be furnished to Pakistan"...
(Interruptions) .

SHRI S. JAIPAL REDDY- The main
question is what India will do.
MR. CHAIRMAN; Question Hour is

over.

WRITTEN ANSWERS TO QUESTIONS

Suggestions of National Tripartite
Committee on Cotton Textiles

*166. SHRI MENTAY PADMANA-
BHAM; Will the Minister of TEXT. ILES
be pleased to state;

(a) whether Goernment, are considering
various suggestions of the Na. iional
Tripartite Committee on Cotton Textiles;

(b) whether there is any proposal under
Government's consideration to revise the
basic Textile Policy:

(e) whether any efforts are under. way to
evolve an integral policy covering the
powerloom. mill and hand. loom sectors; and

(d) if so, what are the details thereof?

THE MINISTER OF STATE OF THE
MINISTRY OF TEXTILES (SHRI ASHOK
GEHLOT): (a) Government reconstituted the
Industrial
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Committee on Cotton Textiles Indus
try comprising representatives of
Government, employers and  workers
for discussing the problenis facing

the units which have become sick and
the preventive measures to be taken
in regard to other wunite. The first
meeting of the Committee was, held
on 21-292 and its suggestions are
under consideration.

(b) to (d) Government are .examining the
recommendations made by the Abid Hussain
Committee appointed to reivew the progress
of imple. mentation of Textile Policy.

Fending Projects of Madhya Pradesh and
Uttar Pradesh

*167. SHRI AJIT P. K. JOGI:
KUMARI ALIA:

Will the Minister of PLANNING AND
PROGRAMME IMPLEMENTATION be
pleased to state:

(a) whether the State Government* of
Uttar Pradesh and Madhya Pra. desh have
requested the Union Government to give early
clearance to various projects of Madhya
Pradesh and Uttar Pradesh; and

(b) if so, the reaction of the Union
Government thereto?.

THE MINISTER OF STATE OF THE
MINISTRY OF PLANNING AND
PROGRAMME IMPLEMENTATION
(SHRIH.R. BHAREWAJ):

(a) No project from Uttar Pradesh is pending
clearance in the Planning Commission. Two
flood control schemes of Madhya Pradesh are
pending for approval in the Planning
Commission. These are (i) Shivana Flood
Control Scheme (revised estimate) and (ii)
Flood Protection Scheme for Shujalpur town.

(b) These two schemes will be considered
for investment approval after the Eighth Plan
lor Madhya Pardesh



